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A OFFICE OF TI-IE CI-IIEF JUDICIAL MAGISTRATE: WEST DISTRICT: TIS HAZARI COURTSDELHI

MODIFICATION IN DUTY ROSTER OF JUDICIAL MAGISTRATE FIRST CLi}\SS_

F IEOR Tl-IE MONTH OF NOVEMBER -202S_
=1! -

Pursuance to the order no. 46/DHC/G~az-IIB/G-7/VIE 2(a)/2025 dated 18-11-2025 of
Hon'ble High Court of Delhi, New Delhi for postings/transfers in the Delhi Judicial Service, the

3 following modification in the Duty Roster of Judicial Magistrate First Class, West District, Delhi forf"m

- the month of November-2025 (reference No 2481-2535/CJM(West)DR/2025 Dated 25-10-2025) is
being made:-

F1-whims Brine iu;i};i;i'§i;giss§rZ1=m{ class "'w;;1;;ng H‘ Horas, @335, 1"
No l ‘H ‘ . :days No.

R/o GH 54 Windsor Park Apartments, VElIb|'A<:'\/ Kliand,
1 Indirapuram Ghaziabad UP-201014 I -
. I 1,

()1 l Ms. Aishwarya Singh Kashyap, bd. JMFC-10 l 28-11-2025 I 345 .\ ~ ~J i " "fissures conditions has; "meats ;;.-mngsd is".re*i>JJiis;&Y;';FrJ¢1aa1 I
Magislrate First Class, West District, Delhi for the [T10l’1U1 of November-2025 (reference No 2481-

. 2535/CJM (West)/DR/2025 dated 25-10-2025)

sq 1' ’s %
h1 istrate

Wes ‘trier, Delhi

v 1\1<>.%.§l§).$1l..T.2.€I3.8..cJ1v1(wesr)/D12/2025 Dated, De ' e.2-.l.:.-.!.l..T.2»OZ5
' Copy forwarded for information and necessary action t0:-

01. The rlon'ble Registrar General, High Court of Delhi, New Delhi
Through Ld. Principal Disc ict & Sessions Judge, (West),Delhi

02. The Ld.Principal District & Sessions Judge, (HQ), Delhi
03. The Ld. Principal District 8: Sessions Judge, (West), Delhi

1 04. The Ld. Principal District 8: Sessions Judge all district Delhi/New Delhi
' 05. The Ld. officer incharge, Pool Car, Tis Hazari Courts, Delhi

06. The Ld. CJNI, all District, Delhi/New Delhi,
07. The Ld. ACJM & All Ld. Judicial Magistrate First Class West District, Tis I-lazari Courts,De].hi.

7 ' | _ 08. The Director of Prosecution, Tis I-iazari Courts, Delhi.
09. The Commissioner of Police, Delhi
1C . 'l‘he l (3 (Prison), Tihar Jail, Delhi/New Delhi.
11. The Secretary, Bar Association, Tis I-Iazari Courts, Delhi
12. The Supdt.Jail, New Delhi/cock-Up Incharge, Tis I-iazari Courts, Delhi
13. The Admn. Officer(.Iudl), Hindi Department, R. No. 237, Tis I-lazari Courts, Delhi
14. Law Officer, Tihar Jail, Delhi/New Delhi.
15. For Uploading on centralized web-site through LAYERS
lo. The Video Conlerencing, R. No. 211, Tis I-lazari Courts, Delhi.
I7. The Care Taking Branch (liq) 8: West Tis Hazari Courts. Delhi

' 18 Th R d th rt of unders' ned. e ea erto ecou lg . _
19. The Cash Branch, West District, Tis I-lazari Courts, Delhi. - -
2'). PS to Ld. Principal District and Sessions Judge(West) District, Delhi f ‘
21 Office file

wief di ' agsmy

i-¥f'F¢L1'51“ U 0'
(wk) i 11'"-
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